
$~19 to 23 

* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI 

19 

+  W.P.(C) 2206/2017  

 AKSHAY KUMAR BISWAS   ..... Petitioner 

    Through: Mr. Anuj Aggarwal, Advocate. 

    versus 

 AMITY INTERNATIONAL  

SCHOOL AND ANR    ..... Respondents 

Through: Mr. Amitesh Kumar, Ms. Priti 

Kumari and Ms. Mrinal Kishor, Advocates 

for R-1. 

Mr. Anuj Aggarwal, Additional Standing 

Counsel with Ms. Ayushi Bansal,                  

Mr. Sanyam Suri and Ms. Arshya Singh, 

Advocates for R-2. 

20 

+  W.P.(C) 2380/2017  

 BHUDEB CHANDRA TRIPATHY  ..... Petitioner 

    Through: Mr. Anuj Aggarwal, Advocate. 

    versus 

 AMITY INTERNATIONAL  

SCHOOL AND ANR    ..... Respondents 

Through: Mr. Amitesh Kumar, Ms. Priti 

Kumari and Ms. Mrinal Kishor, Advocates 

for R-1. 

Mr. Anuj Aggarwal, Additional Standing 

Counsel with Ms. Ayushi Bansal,             

Mr. Sanyam Suri and Ms. Arshya Singh, 

Advocates for R-2. 

21 

+  W.P.(C) 2441/2017 

 MONICA      ..... Petitioner 

    Through: Mr. Anuj Aggarwal, Advocate. 

    versus 

 AMITY INTERNATIONAL  

SCHOOL AND ANR    ..... Respondents 

Through: Mr. Amitesh Kumar, Ms. Priti 

Kumari and Ms. Mrinal Kishor, Advocates 

for R-1. 

Mr. Anuj Aggarwal, Additional Standing 

Counsel with Ms. Ayushi Bansal,             

Mr. Sanyam Suri and Ms. Arshya Singh, 

Advocates for R-2. 
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22 

+  W.P.(C) 2442/2017 

 BISWANATH SIL    ..... Petitioner 

    Through: Mr. Anuj Aggarwal, Advocate. 

    versus 

 AMITY INTERNATIONAL  

SCHOOL AND ANR    ..... Respondents 

Through: Mr. Amitesh Kumar, Ms. Priti 

Kumari and Ms. Mrinal Kishor, Advocates 

for R-1. 

Mr. Anuj Aggarwal, Additional Standing 

Counsel with Ms. Ayushi Bansal,             

Mr. Sanyam Suri and Ms. Arshya Singh, 

Advocates for R-2. 

23 

+  W.P.(C) 4832/2017 

 KAMAL KISHORE RASTOGI   ..... Petitioner 

    Through: Mr. Anuj Aggarwal, Advocate. 

    versus 

 AMITY INTERNATIONAL  

SCHOOL AND ANR    ..... Respondents 

Through: Mr. Amitesh Kumar, Ms. Priti 

Kumari and Ms. Mrinal Kishor, Advocates 

for R-1. 

Mr. Anuj Aggarwal, Additional Standing 

Counsel with Ms. Ayushi Bansal,              

Mr. Sanyam Suri and Ms. Arshya Singh, 

Advocates for R-2. 

 CORAM: 

 HON'BLE MS. JUSTICE JYOTI SINGH 

    O R D E R 

%    23.12.2022 

 List on 09.03.2023. 

 

JYOTI SINGH, J 

DECEMBER 23, 2022/sn 
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